
From

To,

Sub:

Ref: -

Madam,

m

Copy to:

With refe.rence to the above, I am directed to inform you that you havebeen granted speciar casuar reave on os.rr.zdz+ anl" oelt.zoz+, 
"r6ns 

;ith ttio"leave permission, from the morning or oo.rr.zoz+ ta the evenin g or ro.rr,2024.The Addl' sessions ludge-cum-speciar :u'dge, pocso, L;[ilrpur, NL, and in her absence, theAddl 
,District & sessions Judge, FTC, .no in i...u#.","in. 

""*t senior most ludicial officeravailable at the station wirr remain in charge or vori corrt'rnd office during your absence.

THE GAU HATI HIGH oURT ATGUWAHATI
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

N H r-1 lo

Smti layashree Bora,
Jt. Registrar (Vigitance),
Gauhati High Court,
Guwahati.

Smti Sharmila Bhuyan,
District and Sessions Judge,
Lakhimpur, North Lakhimpur.

Dated Guwahati the )\daorcr,zoz+.
Special Casual leave.

Your letter No. DIL/8034/2024 Dated 23.70.2024.

Yours faithfully,

t4t_

JT. REGISTRAR ruIGILANCE)

c -11 ao ,7<-$-zazi

r/,^e Project Manager, Gauhati High Court.
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